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Statement 
Condemnatlon .. Steam Loeos 

During last three year 

C.R. E.R. N.R. N.E.R. N.F.R. 

114 200 170 

16 14 

7 -- 65 

1982-83 

24 

1983-84 

26 

1984-85 

10 

58 

9 

13 

Use of Imported and Fully Eputpped Mob ile 
Hospital on Wheels 

759. SHR MAnE DRA S NO : Will 
the Minister of EALT AND FAMILY 
WELFARE be pleased to tate: 

(a) whether fully equipped ' mobile 
hospitals on wheel, including operation 
theatre etc" wer import d by Govern-
ment during 1977-78 incurring heavy 
expenditure running into crore of 
rupee ; 

(b) if so, how these mobile hospital 
are being used and h w many f them ar 
actually being u ed .; and 

(c) how many are lying idle . and sine 
when 

T D PUTY MINISTER IN THE 
DEPARTM TO FAMILY WELFARE 
(S . K ISHNA UMAR): (a) to (c) : 
318 M bit Clinic wer r ceived by the 
Government of India under the U.K. Aid 
Programme. Three mobile linics w re 
upplied to ach m dieal college to provide 

health care servie to rural and mi-
rural population. The us of the mobil 
clinic vaTie f m in titution to in titution 
d pending n a nwnbe of factor including 
the t rrain, nature of existing rural health 
ervi e and th avail bility of upplement-

ary r source etc. Wherev r po ible, thes 
Clinic ar al used for other National 

e lth Pr ramme. Government ar 
continuou ly monit rin the utili ation of 
th s lini . 

S.R. S~C.R. 

75 67 75 153 936 

9 1 7S 6 156 

2 - s 11 113 

Timely Clearance of Teams for World 
Competitions 

760. SHRT MUKUL WASNIK: Will 
th Minister of UMAN RESOURCE 
DEVELOP NT be pleased to state : 

(a) whether there are any set rule, 
criteria or norms t cl ar teams for inter-
national meets ; 

(b) if so, whether the said rules, 
criteria or norms were applied in the 
clearance of teams for the W rId Junior 
Hockey and Wrestling Championships at 
the Kobe university and Siogapere table 
tennis competitions etc; and · 

(c) whether the aid set of rules, 
criteria or norm have resulted in the 
delay in the timely clearance of the team • 
sportsmen or managers of the teams ? 

THE MINIST R OF STAT I tHE 
D PARTM TS OF YOUTH ~F AIRS 
AND SPORT AND WOM W LFAR 
(HRIMATI MA GAR ALVA) : (a) 
Y ,Sir. 

(b) es, Sir. Actually, the Wtestling 
team w nt to T yo and n t to obe. 

(c) 0, Sir. 

etting up port Comp Ie at 
Aur ngab d 

761. S RI MUKUL WASNIK: Will 
Minister of HUMAN SOURCE 

V LOPMENT b plea d to tat . 
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(a) whether Government 0 Mahara htra 
have uggested to set up a port complex 
In the tat at uranga bad ; and 

(b) if 0, the reactio of the Union ' 
Government thereto? 

THE M STATE ' THE 
DEPARTME TS OF 0 AFFAIRS 
AND SPORTS AND WOMEN WELPAR 
(SHRIMATI MA 0 RET ALVA): (a) 
The Government ' of Maharashtra ha 
forwarded to as a proposal from the 
Aurangabad unicipaf Corporation for the 
construction of a sport compleX! at 
Aurangabad and hav r commended th 
same for a grant. 

(b) The project has be~n approv~d' for 
a central grant, subject the usual con-
dition 0 

Abnormalitie oticed in ng 747 

762. SHRI MU UL WAS IK: won the 
Minis er of TRANSPORT b lea ed to 
state: 

(a) whether Government are aware that 
special inspections have notic d 'abnor .. 
mali ties in the tail section of ' several 
Boeing 747 Jurnboo Jet-liners" flown by 

. Japanese AirHnes ; ' 

(b) if s , wbether ' the Ind ian Airlines 
and Au-India have al 0 similarly inspect d 
their aircrafts ; and 

(c) if so 
'action taken 
matt~r ? 

the results thereof and 
by Gove nment in 1he 

TH MINISTER OF STAT N TH 
OEPARTMBNT F CIVIL AV ATION 
(SHR JAO ISH TYTL R) : (a) : Yes 
Sir. 

(b) and (c) I di n Airline' f1. et 
doe not include Boeing .747. Air Iodi 
has, however, compl t d . pecial inspeetio 
of the tail s ction of th i . oeing-747 
aircraft. No serious defects w r n ticed 
during ins ction. Air In ia h v t 

howe er been a k d to arry out p ri di 
inspection of aircraft tail plan ,fin rudder 
and aft pre ure bul 1 on 
b~ i 

30. 1907 (SAKA) Written A"swer~, 

Central School in cb Distrl or th 
Country 

763. SHRI V. S. VIJAYARAGHAVAN: 
Will the Mini ter 6f HUMAN RESOURC 
D V LOPMENT be pleased to st t : 

(a) whether there j any p.roposal to 
start a central school in each district in 
th country: 

(b) if so, the steps taken 0 far in this 
r gard ; 

(c) in how many 
school are going to b 
next year • and 

district c ntral 
tart d during t 

(d) by what time all di tricts will be 
covered? 

THE MINISTE OF ST T I 
DEPARTM NTS OF DUCAT 0 
CUL TUR (SHRIMATI SUS ILA 
ROHA TOI) : (a) There is no roposal to 
start a ' Central School (as distinguished 
from"Model School) in cach di trict 1 t 

• 
country. 

(b) to (d) Do not atis . 

Ob"ect;on to th cution of Irr! atio .. 
Part f Kuiarputty-Ka pp r~ ulti-Purp 

Projec 

764 SHRI V.S. VUAYARA 
Win the Minist r of WAT R 
be pleascd to state: 

(a) whether any obj otion w rid 
to the execution of the irrigation pa t of th 

uiarputty-Ka appara multipurp e 
j ct in iCerala ; 

(b) jf so, the "nature of objection ; 

(c) wh ther Government ar 
the position with reg rd th 
part of this pr j ct ; and 

(d) if 0, tb fact th r f? 

MI 1ST R OF 

r viewing 
j rig tiOD 

CS(HI A RA 
): (a) to (d). The project has not b en 

fund accept ble on envir om nt J con-
ideration. The tat Oovernmen hay 

informed that they e xamin'n alt rna-
tive sources of t r f r ir i ating th ar 

n isa ed 




